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I.A.No. 155350/2023 in Criminal Appeal  No. 1103/2023

POOJA & ANR.                                       Appellant(s)

                                VERSUS

THE STATE OF UTTAR PRADESH                         Respondent(s)

 
Date : 26-09-2023 This appeal was mentioned today.

CORAM : 
         HON'BLE MR. JUSTICE A.S. BOPANNA
         HON'BLE MR. JUSTICE M.M. SUNDRESH

For Appellant(s) Mr. Mukesh Kumar, Adv.
                    Dr. Sushil Balwada, AOR

Mr. Anurag Pandey, Adv.
                   
For Respondent(s)   Mr. Vishnu Shankar Jain, AOR
                   

            UPON hearing the counsel the Court made the following
                             O R D E R

  List the application on 06.10.2023.

(RAJNI MUKHI)                               (DIPTI KHURANA)
COURT MASTER (SH)                          ASSISTANT REGISTRAR
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